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HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR

RRRAY

ORDER
No: o Dated:- &

Sanction is hereby accorded to the additional allotment of funds in favour of
the subordinate court detailed below under Major Head 2071-P&ORB (Defined Pension
Scheme) object head 641-pensionary charges for the vear 2014-15. The allotment is
subject to fulfillment of following conditions:-

1 Al financial rutes /Orders and instructions issaed by the Govt from time 1o fime shall be observed while

incurring the expenditure against the aflocated amounis.

2 Administrative approval/Technical sanction be obtained wherever requived before the expenditure is incurred,
ER The RDO will ensure that the expenditure under varioas budget lreads fs kept within the budget  alfocation.
4, The drowing & dishursing officer shall furnish the monthly drovwel/expenditure  statement  invariably by the 1 g
of succeeding month.

‘ : 1

5.No Name of the Court 2071-P&ORB(NPS)
B Rupees 'n lacs.

1 3" AddI.D&S Judge, Srinagar 00.50
2 Addl. D&S Judge, Doda 00.50
3. Chief Judicial Magistrate, Kulgam 00.25
4. Distt. Mob. Mag. (T), Poonch 0L.25 {

By Order.

()

(Rapm Singh) \<fr2
Deputy Registrar (Acctts)
No: __ L : Date:- . . . ... -
Copy forwarded to:- |

1) 3 Addl. D&S Judge, Srinagar.

2} Addl. D&S Judge, Doda,

3) Chief Judicial Magistrate, Kulgam,

4) Distt. Mob. Mag. (T), Poonch, l

5) Treasury Officer, Sub Treasury, Sadder Court Complex, Srinagar.

6-8) Treasury Officer, Doda, Poonch, Kulgam,

—————————————————— for information & necessary action.
9)  Order file.

Deputy Registrar (Acctts) lgf’o
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By Order

' Y]

iR Tooee s
'Sunkoo/Zanskar.
Addl, Munsiff Sambi.

1" Addl, Munsifl. Srina -~

2" Addl. Munsilf, Srin: -
37 Addh MunsulJamm
Sub Registiar, Jammu/y
Treasury Officer Sub T
Trea_\ur_\_' Officer Sub T
Freasury Officer RSP
Vidhampar Bamnagart

Gamndoh |

liathist Rajou
NMendhar' Ganderbal K
Anantnag/Vailoo/Bijbe .
Pattan/Uri/ Tangmura/B
KargilSankoo Zanskar.

Order file.
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District Baramulla .
|. | Pr.D&S Judge Baramulla | N - RRVRNTS
> | Addll ﬁls_r{iluduc Bdl‘unu]faig_;—'mi_““—w. S T O | -
st AddLD&S Iudoc Baramulla | S Coe | _
4 ; Sub- lvduk Patian R 2 ) S
5 | Sub-. L:d\m Baramulla TP i . ) .
6 'Sub—.fudwe LS et = e W ERERRE T T T ) }u- -
7 | C.JM Sopore i ; biso L0 \ou
'8 | Munsiff T momm u”_ B ol o oo pI _1 o
G Mun.\iffI'umi_\:'zr ; 5 ' o .
10 | Munsiff Baramulla e B N N
b A Rl EalanadacieleiBahelyy 000 | S IR
111 D.M.M.Sopore. v R
524 [\/Iumlff])annl\mc]n(thdbdd) THESTTT ) N .
Distriet Bandipora. R |
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. '( J.M. Bandipora 00.15 i L | !
3. | Munsiff B'm(lilbaﬁ_fﬂu . L=t | 1 S
PR o xS DR B e R i |
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7" l)[s?rl&}injﬁt'h}g"_ Pol. [ ..
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Annexure “A”

|
Distriet Srin:
b LR S i L
'\ Pr.D&S Judge.S

-_ Name ol court.
Distriet Gan_
Chief Judicial !

[ Munsiff Gande .
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Annexure “A”

| District Kulgam “O.E)”
i ount in Lacs |

L 01 M Kuluam "'. 00.09 |

IR .
. { __\
fl 1 |
|
1 -
|
| ~ - _
- .
.
‘ - i
N | ‘T 1. i
1 N i_ -
. o |
y N - ] . ,
| : - -
AP
5 L 1 o
_ Ay
- ~ i ,
|
Al
v ST '
| .
' . - : |
! ER] oot I L
e -
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} Munsitt. Sankoo

Munsiff., Zanskay



| Munsiff, Billawar
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Annexure *A”

l

PY R Ly “'1':..“..(:,...

| MunsifT. Basohli

Munsi!IT, Bani

Munsift, Mahanpur

' Distriet Udhampur
- Sub Judge. Ramnaear

Munsill. Majala

District Reasi.
Pr.District & Sessions Judee lé.L;t.iSi

Sub Judge. Katra

Munsift, Mohar

| District Rajouri

Pr.D&S Judpe Rajouri

Sub Judge, Nowshara

ka

Munsitt, Kotran

’ oo

[ Munsiff, Thanamandi

! Munsift, Budhal

| Munsiii.

Sunderbany

. Kalakote

Munsift,

Dded 15-10-2014

} “Q.E)”
unt in Lacs

N 00.72 %

00.18 'l

00.09 |
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i District Poonch

District Ramban

Pr.District & Sessions Judge Ramban
C.JM. Ramban
Sub Judge. Batote

' Munsift, E-%:milml- . ' : -

| Munsift. Gool

l)is‘;(*i'i—él i(ishlwni:

Ur.District & Sessions Judee Kishtwar



HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR

ViR R

ORDER

s

Jated:-

\U\ ”\ D'—()..'L?{{\ Y

Sanction is hereby accorded to the additional allotment of funds in favour of

thc subordinate court detailed below under Major Head 2071-P&ORB (Defined Pension

Scheme) object head 641-pensionary charges for the year 2014-15. The allgtment is
subject to fulfillment of following conditions:-

1

2

5

bac

No: [@‘ ((‘1_ 622/1);“1:- \ T — \U"D,_C(\j

Copy forwarded to:-

Al financial rules /Orders and instructions issued by the Gowt. from time to time shall be observed wihile
tncarring the expenditure against the allocated nmounts,

Administrative approval/Technical sanction be obiained wherever reqmred hefure the

expenditire 5 incurred,

The DDO will ensure that the expendifure wnder varigus udgef heads is kept ithin the budget

The drawing & disbursing officer shall furnish the monthly drawl/expenditure
invariably by the 10% of succeeding month.

statemerit

allgcation.

i S.No | Name of 1 Court 200 1-P&C L3(.NPL)
- A mount in lacs.
1 Pr.D&SIh o wou - 00.c)
? Pr.i. X ludge. Rajour voeka
2 Addl. Distt. Judge (13ank (ases) c~}r1nagdi . 00.15 -~
4, LoD L e 00.10
LG L Rajou 0015 -
0. CJ M, Sopore. 00.15
‘. Kanway Mawstrate, Jammu. o~
: Munsi:., Billawar - gn1s
9 Nunsifl, Qazigund. -~ 00.40 :
I, Mur L. dooru BN
' | lunsiff. Nobra ~ 00.40 -
. 3 Addl, M iff, Srinsgar, - 00.35 )
L. ut Toag s < ()4,
By Order.

-—T""_"
(Ram Singh) 1o
Deputy Registrar (Agctss.)

o e

1-2)  Pr.D&S Judge, Jammu/Rajouri,
3)  Addl D&S Judge.(Bank Cascs) Srinagar
4-6)  C.J.M, Srinagar/Rajouri/Sopore.

7y Railway Magistrate, Jamumu,

8-11) Munsiff, Billawar/Qazigund/Dooru™Nobra.
i2) 3" Addl Munsi¥, Srinagar.

13)  Sub Registrar, Srinagar.
14)
t5)  Treasury Otficer, Sub Treasury Saddar Court Complex. Srin:
16-21) Treasury Officer,Rajouri/Sopore/Biilawar/Qazigund/Dooru  cbra.

Treasury Officer Sub Treasury Distt. Court LOITIp]LX Jammu..

T,

------------------- for information & necessary acfion. I
22)  Order file. . i
/‘—_'1__7
Depu

7 -\

e

l.-(
Registrar (1Qcpctts.$ fo
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JoT cod T SRINAGAR

_ated:- 3 ~Jo-2o0l

aai 7ol i1 nt of funds in favour of
, 1 Head 207 ? (ORB (Defined Pension

e Lo e ct su¢ tiie yeas  014-15. The < nent is

VTN Dee Lk 'udge, Ané qunie ™

Ao - udge a

R LS N (O

.o Anar ia -

M, Leh
e, oAaradl .
il O Lo | R G
P
Juc L~ i

, »Ll adge, Vauoo o

_nsiff, Kotranka _
7 A akote ’
3 T3, 3@ \Ar - _
+ voe 5 1Q¢ - B
, 3 e a3 . B
¥ L3 Lo Docu B

| S PN
5 Aooodlcbr Mode a0 (0 Srinagal

Y. 4 A Trinac -

; / ¥ ) . -
Ly S Cruer. n S bt - '
(a0
Jorput NV | )

No: ‘D‘OSF'O’?"?MQDMH— - -7

Copy forwarded to:-

1) Principal D&S Judge, Anantnag,

2) Addl. D&S Judge, Doda.

3) 4™ Addl. D&S Judge, Srinagar

4-6)  C.J.M. Anantnag/Leh/Kargil

7-10) Sub Judge, Baramulla/Surankote/Uri/Va

11-15) Munsiff, Kotranka/kalakote/Mendhar/Stie  ~ =l
16-17) District Mobile Mag. (T), Doda/Udhamy

18) Addl. Mobile mag. (T) Srinagar, _
19)  2nd Addl. Munsiff, Srinagar [ /¢# - . o 47‘“

20)  Treasury Officer, Sub Treasury, Saddert o 1 Co a .4

21-34) Treasury Officer, Anantnag/Doda/Lelv/k - "Vailoo/
Kotranka/kalakote/Mendhar/Sunderbani. ...S.. oo v - .
------------------- for informat é o
35)  Order file. . : P

pu.) S (" o~ )
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